* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ FAO (OS) 232/2019
ABHA GUPTA L Appellant

Through:  Mr. A.K. Singla, Senior Advocate
with Petitioner in person.
Versus

RAVINDRA KUMAR GUPTA&ORS ... Respondents
Through:  None.

CORAM:

JUSTICE S.MURALIDHAR

JUSTICE TALWANT SINGH
ORDER

% 18.02.2020

1. Notice.
2. List the matter before the Registrar on 24" March, 2020 for completion of

service and pleadings.
3. List before the Court on 18" August, 2020.

S.MURALIDHAR, J.

TALWANT SINGH, J.
FEBRUARY 18, 2020

pa

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 14/06/2025 at 01:52:39



